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LEGISLLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI
Bulletin Part-1

(Brief summary of proceedings)
Monday, 08 March 2021 / 17 Phalgun 1942 (Saka)

Sh. Ram Niwas Goel, Hon’ble Speaker in-Chair
National Song (Vande Mataram)

The Chair informed the House that every sitting of the House, henceforth, will
commence from 11:00 AM onwards and requested Members to take note of the same
and attend the House at the scheduled time.

Obituary References :
The House paid homage and observed two minute silence on:

1. Death of persons due to flood disaster in Distt. Chamoli, Uttrakhand.
2. Death of farmers agitating against the farm laws on Delhi’s borders.

Chair expressed pride in informing the House that Ashok Stambh (Pillar) was installed
in the Assembly Premises on 25" January, 2021 in the presence of Hon’ble Chief
Minister, Honble Dy Chief Minister and other dignitaries. He also apprised the House
that the Speaker Gallery, Media Gallery and Visitor Gallery in the House were covered
with glass frame in view of security reasons.

Chair greeted the House and made a statement on the occasion of International
Women’s Day.

The Chair then invited Ms. Rakhi Birla, Hon’ble Deputy Sepaker to Chair the House
for remaining proceedings of the day.

(Ms. Rakhi Birla, Hon’ble Deputy Speaker in-chair)
Laying of Hon’ble Lieutenant Governor’s Address:
Secretary, Legislative Assembly laid a copy of English & Hindi version of the Address
delivered by Hon’ble Lieutenant Governor on the Table of the House.

Shri Anil Kumar Bajpai and other Members of the Opposition sought to raise certain
issues regarding Delhi Transport Corportaion.

The Chair stated that she will give her ruling after the listed business of the House
concludes.

Presentation of the Economic Survey :

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Economic Survey
of Delhi (2020-2021) (English & Hindi Version).

Presentation of Report :

Sh. Dilip Kumar Pandey, Hon’ble Chief Whip presented the ‘First Report of
Business Advisory Committee’.

Status Report of Outcome Budget - 2020-21 :

Sh. Manish Sisodia, Hon’ble Deputy Chief Minister presented the Status Report of
Outcome Budget-2020-21 (upto 31" December 2020) (English & Hindi Version) and
made a brief statement explaining the salient features of the Outcome Budget.



10. 12.40 PM Special Mention (Rule-280) :
Hon’ble Deputy Speaker directed that the matters raised by the following Members

under Rule-280 be treated as read :

1. Sh. Akhilesh Pati Tripathi 5. Sh. Anil Kumar Bajpai
2. Sh. Om Prakash Sharma 6. Sh. Ajay Mahawar
3. Smt. Pramila Dhiraj Tokas 7. Sh. Abhay Verma

4. Sh. Mohan Singh Bisht
11. 12.41 PM Directions of the Chair:

The Chair stated that the Opposition Members had not given any notice to raise the
issue regarding Delhi Transport Corporation. She stated that the Members may give
proper notice for the issue which they desired to raise and a decision would be
accordingly taken.

12. 12:41 PM The Chair adjourned the House upto 11.00 AM on Tuesday, 09 March 2021.

Delhi C. Velmurugan
08 March, 2021 Secretary



